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(Brief summary of proceedings)
Tuesday, 27 February 2024 / 08 Phalgun 1945 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
Obituary Reference :
The House paid homage on the demise of Shri Pankaj Udhas, Noted Ghazal Singer on
26/02/2024.
The House observed two minutes silence as a mark of respect to the departed soul.

Shri Bhupinder Singh Joon, Hon’ble Member drew the attention of the Chair and the
House towards the letter (No. Addl.Comm.(Engg.)/MCD/2024/D-45 dated 22/02/2024)
issued by the Additional Commissioner (Engg.), Municipal Corporation of Delhi to Sh.
Ashish Kundra, Principal Secretary, Irrigation and Floor Control Department, Govt. of
NCT of Delhi. He placed a copy of the letter on the Table.
He alleged that the letter contained objectionable remarks against MLAs and casts
aspersion on the working of MLAs and requested the Chair to refer the matter to the
Committee of Privileges.
Shri Jarnail Singh, Hon’ble Members moved a motion that the aforesaid matter be
referred to Committee of Privileges.
The following Members expressed their views :

1. Shri Madan Lal

2. Shri Vishesh Ravi

3. Shri Rajendra Pal Gautam

4. Shri Rohit Kumar
Shri Saurabh Bharadwaj, Hon’ble Minister of Urban Development also expressed
his view.
The Motion moved by Shri Jarnail Singh was put to vote and adopted by voice-vote.
The Chair referred the matter to the Committee of Privileges and directed to submit the
report in the House by 01st March, 2024.

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with permission of the Chair :

1. Shri Bhupinder Singh Joon 9. Shri Rajesh Gupta

2. Shri Rajendra Pal Gautam 10. Shri Praveen Kumar

3. Shri Sanjeev Jha 11. Ms. Bhavna Gaur

4. Shri Surendra Kumar 12. Shri Madan Lal

5.  Smt. Pramila Dhiraj Tokas 13. Shri Mohinder Goyal

6. Shri Ajay Dutt 14. Shri Vishesh Ravi

7. Shri Ramvir Singh Bidhuri, 15. Shri Somnath Bharti
Hon’ble Leader of Opposition 16. Shri Pawan Sharma

8. Shri Jai Bhagwan

The Members of Ruling Party trooped into the well of the House and started shouting
slogans against BJP.

Uproar in the House ensued.

The Chair requested the Hon’ble Members to resume their seats. However, the
Hon’ble Members continued to indulge in sloganeering and disrupted the proceedings
of the House.



5. 1239 P.M. The Chair adjourned the House for 15 Minutes

6. 12.57P.M. House reassembled.
Hon’ble Speaker in-Chair.

7. 12.57 P.M. Hon’ble Members of Ruling Party again entered the well of the House and continued
with their sloganeering against BJP.
Pandemonium ensued.
The Chair repeatedly requested the Hon’ble Members of Ruling Party to take their
seats.
However, the Hon’ble Members of Ruling Party continued to obstruct the proceedings
of the House with their sloganeering.

8. 12.58 P.M. The Chair adjourned the House upto 11.00 A.M. on Wednesday, 28 February
2024.

Delhi Raj Kumar
27 February, 2024 Secretary
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